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Title: Need to implement 10% reservation for economically backward

classes in the state of Telangana.

*SHRI BANDI SANJAY KUMAR : Hon. Speaker Sir, after formation
of BJP led Government under the leadership of Shri Narendra Modi,
many welfare schemes were introduced for the welfare of SCs, STs and
OBCs. Whole country is aware the funds are being provided for the
upliftment of these sections. Central Government has also provided 10%
reservation for economically backward sections of upper castes. This
reservation is being implemented throughout the country, but Telangana
Government is not implementing this provision and neglecting the
economically backward classes. I request Hon. Minister to take
cognizance of this matter. As the Central Government opposed
unconstitutional and unlawful proposal of Telangana Government to
provide 10% reservation for Muslims, now, Telangana Government is
not implementing 10% reservation for economically backward classes of

upper castes.

Earlier, Congress tried to provide 4% reservation for Muslims and
tried to include Muslims under BC category. Now, TRS Government is
making unconstitutional and impractical promises to provide 10 to 12%
reservation to minorities and on the other hand they are depriving
economically backward classes of upper castes of 10% reservation.
Telangana Government is behaving in an adamant and high handed
manner by not implementing 10% reservation to economically backward
classes of upper castes. I request that Central Government should take

immediate action to see that economically backward classes of upper



castes get benefit of 10% reservation in the State of Telangana.
Telangana Government is not implementing Central Government’s
welfare schemes for poor like Ayushman Bharat Yojana, Fasal Bhima
Yojana, or Pradhan Mantri Awas Yojana, as implementation of these
schemes would give credit and fame to the Central Government. I
request the Union Government to take action and see that 10%
reservation for economically backward classes is implemented in the

state of Telangana.



